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The De)JI&t, MiDlIIter iD the MInIs. 
Ir7 of Pood UId ApiOalture (Sbrt 
Sbahaawu Khan): (a) and (b). The 
proposal la still under considrration. 

(c) and (d). Some State Govern-
ments have tentatively offered waste-
land. for reclamation. The question 
as to how much of these land. are 
really suitable for cultivation, as also 
the possibilities of irrigation at reason-
able cost and economics of reclamation 
are being examined. 

(e) It is not possible to Indicate 
this at present because the proposal 
la in a very preliminary stage. 

Sbrl S. C. Samaata: May I know 
.. hat would be the composition and 
functions of the proposed Corporation? 

Sbri Sbahaawu Khan: The func· 
tlon. of the Corporation would be to 
reclaim wastelands and then to grow 

cash crops like remi, sisal and sun 
hemp and also to increase production 
of food grains; they will also serve as 
demonstration farms for the areas 
adjoining the farms. 

Shri S. C. 8ama.Dta: Is It not a tact 
that similar organisations in the 
name Of Land Development Depart-
ntl!nts exist in some State. and, U ,0, 
what would be the co-ordlnation with 
those Departments. 

Sbri Shahnawu Khan: The malll 
functions of this Corporation would 
,be what I have just now said, If there 
are any such Corporations already 
existing, then they will help them to 
carry on the work. 

Sbri S. N. ChaturYecll: The question 
of reclamation of Chamhal ravine. haa 
been pending before the Government 
for a very long time. May I know 
whether this question will also come 
up for consideration ,before thla Cor-
poration? 

Sbri Shahnawu Khan: The question 
of reclamation of the ravines la al· 
ready under the consideration of 
varlou. State Governments and the 
work of reclamation In 80me States Is 
already In progre.s. 

Shrl D. C. Sharma: May I know 
why this scheme is not being imple-
mented as expeditiously a. pos.lble 
when the country i. suffering from 
shortage of food and we are under 
pressure on account of short suPPly 
of foodgrains? 

Shrl Shahnawas KIwI: I might In· 
form the hon, Member that an officer 
on special duty or rather a spedal 
project officer has a lready been ap-
pointed, The State Government.! 
have been asked to indicate whether 
they have any large tracts of land 
which could be re,zairrred, Some 
States have .lready made ofrers. Our 

~ are Rointt round and in!Jpecting 
thos. lAnd, to find out which oneo are 
suitable for culth,.lion, 

Shrl Dajl: Pending the flnalisation 
of the detail. of thl. land corporation. 
I. It a  f •• " that Government ha", 
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liven permisaion to private limited 
companies to go ahead with such 
work? 

Shri SbahDawaa Kbaa: Not l:et. 

Sbrl inlier J. Malhotra: Permission 
has been given In Punjab .... 

Shri SbahDawaa Kbaa: The Punjab 
Go""rnment may have given. 

8brl R. RamaDatbaD Cbettlar: May 1 
know whether all the fallow lands 
will be taken over by this corporation 
and whether landless labour will be 
employed by this corporation? 

Shri Sbalmawaz Khan: Those are 
details, and they will be worked out 
when the scheme is ftnaliaed. 

Shri R. RamlUlBtbaD Cbettlar: These 
are basic facts. Aiter all, the problem 
of landless labour is an important pro-
hlem facing the country. The hon. 
Deputy Minister says that they are 
details, but when the land corpora-
tiOn is to be formed I am sure these 
rud,ails would have been taken into 
consideration, and these being basic 
facts, the hon. Minister should have 
answcT£'d the question and given pro-
per information here. 

Dr. L. M. Slaghvl: May I know 
whether the proposed corporation's 
work will bf' confined merely to re-
dalmin.P,' waste land or it would also 
f'xtcnd tn land improvement o ~ 

mps throughout ~ country? May 
T 01<0 know what its ~  

would be witb tbe other area develop-
ment boards sw'h as the desert deve-
lopment authority which is under the 
{'on tempI at ion of Govcrnment;t 

Shrl Sbahaaw.. Khan: Certainly, 
when this corporation undertakes to 
"'claim any land. then its effort will 
be to dl'velup it so that it will act as 
R demon.tralion farm for all the areas 
round abf.hlt. It will function within 
the limits which nre given to it, while 
the desert development board and 
otht-l' su:-h aJ!cn("ies or ~o o o  
will function in their own sectoT's. 

Sbrl Indu ~  Malhotra: Already In 
the ~  Departments. there 

are reclamation sections. Kay I !mow 
the special circumstances UP the 
needs on account of which thil c0r-
poration ill going to be created! 

The MIabter of Food aDd AIrIaal-
tare (Shri C. SubFlUlUlBlam): Tbe point 
is that the reclamation of waste Jand 
is a costly process, and 11 it is takeD 
up in bits it becomes uneconomical. 
Therefore, we are trying to fIn.d out 
whether large tracts could be taken 
up by a corporation like this, reclabn-
ed and then put into use for cultiva-
tion. It is still in the formati..-e 
period, and, therefore, nothing  can be 
said definitely now; we are still try-
ing to find out the possibilities. It is 
not as if our people would have left 
any land uncultivated 11 It were posal-
ble to bring it under cultivation 
easily. Therefore, it is a queEtion of 
finding out what land is available and 
which is difficult to reclaim. That it! 
why we are looking into this problem. 
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Shrl C. Subramanlam: Thi. i. an 
injustice according to me, which we 
do to the landless labour; that we give 
them some un cultivable land and they 
are unable to reclaim it and cultivate 
it, with the result that after a 1ew 
years tbey sell it to somebody else. 
That is why we should make every 
effort to reclaim these lands and then. 
if pouible. as Wns sURKested by shrl 
Ramanathan Chettiar, ~ o  them 
also in ~ lands, and later on. if 
necessary, hand it over also to them. 
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the problem of production is more 
confined to areas of agricultural land 
which are producing very little, though 
they have got greater yield capacity. 
Will this corporation be functioning 
in smaller unit. and will ther demon· 
strate or lend help to those areas 
where the yield is less but can be 
stepped up by giving suggestions or 
Implementing those plans? 

Therefore, it is a question ot haviD& 
aisable waste lands tor reclamation, 
reclaiming them properly and then 
cultivating them. 

Shrimati Savitri NIcam: Have any 
survey reports been submitted by the 
Tarious states which have agreed to 
it, and is the Centre also going to 
make some contribution for the pur-
chase of heavy machinery which they 
will .be req uiring for reclaiming land? 

Shrl SbahDaWIUl KhaII: Various 
.tate. have offered plots of land. Goa 
effered us 30,000 acres. Similarly t 
Gujarat has made an offer of 18,000 
acres. Orissa has offered 9,000 acres. 
The land in Goa was given by the 
previous government to various big 
landlords. Before that land can be 
taken O'V1!r, certain land legislation has 
to he passed. We sent a team to exa-
mine tlie land oftered by the Gujarat 
State and we find that the quality of 
the land is not too good and the feasi-
bility of getting underground water 
resources is none too good, and we 
do not consider this land very suitable 
for cultivation. Similarly, the area 
olfered by Oris .. has been examined; 
lOMe of it was found suItable, some 
was not found very .uitable for cul-
tivation. The Centre would bear the 
entire cost of reclamation. 
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Slul 8ha*I BaDJu: Besidel the 
problem of reclamation ot tallow land, 

Shrl SbahDaWIUl Kha.a: Increaaing 
the yield per acre i. the function of 
the other agency which is dealing 
with the c:·:leMion side ot agriculture. 
This particular COrPoration will be 
tackling the job Of reclaim in/! lands 
at present lying barren and which are 
available in large tracts. 

Shrl Bade: The reclamation of the 
Chambal ravine. has been pending 
since long, that is, sincp. Madhya 
Bharat came into being. The State 
Government are not doing It simply 
because they have no fund.. They 
have approached Government for th(' 
purpose. Thi)usand. of acres of laRd 
are lying tallow there. The Minis-
ter has i ust now said that it is the 
responsibility of the StateR. Are thl' 
Central Government going to give 
some aid to the Slates concerned to 
reclaim the Chambal ravines, by way 
of a long-tenn loan? 

Shrl Shahna.... Kha.a: For the reo 
clamation of the ravines, the ~ 

Government had aaked tor funds for 
the purchase of heavy earth-movln/! 
machinery. Some foreign exchange 
has already been made ,v.lIable to 
Madhya Pradesh. 
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Shr! C. Subramanlam: I do not think 
we are going to solve the food pro-
blem by ·bringing the fallow lands 
into cultivation now. It is a long-term 
programme. What is important noW 
is to increase the productivity of the 
existing lands with the existing 
resources. 
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SlII'I P. J[. Deo: The MInister stated 
that the Oris .. Government i. going 
to release 9,000 acres. May I know 
where thia reclaimable land i. Iitua-
ted in Orlasa? 

Mr. Speaker: He can find out from 
his own State instead of asking. 

Shri Shahnawaz Khan: This land In 
Orissa is in the State at Chipllna and 
Hirakud Dam area. 

.qrtcuItIIl'aI Credit Bud< 

+ 
Slar! D. C. Sbarma: 

..... SIt.rt s-.. N .... J&II Dut 

Will the Minlner at c-m1Ull&;J 
DeyeIopm8llt... Coeperau.. be 
pleued to .tate: 

(a) whether the vi.,... at the State 
Gov.rnmenla on the echeme of eet-
ting up an Agricultural Credit Bani!. 
have been received; 

(b) It 10, the nature of view. e:o:-
pr-.:); 

(c) the .tale at which the cOl1lI-
deration and flnalisation at the 
Scheme stand. at present; and 

(d) the precis. nature and extent 
ot ita scope and functions' 

The Depu.IT MInister In the Ml.a.. 
try Of CommunllT Development aDd 
Cooperation (Shri B. S. Murthy): (a) 
There is no scheme for the setting up 
of an AgricultUral Credit Bank. 

(b) to (d). The questions do not 
arise. 

Shri D. C. Sharma: In view at the 
shortage ot tood in this country. may 
I know whether any new schemes for 
giving credit to the tanners at the 
'Village level have been adumbrated? 

SlII'I B.S. Marth7: All necessary 
steps are beinl taken to see that CO-
operation. .  .  . 

Mr. Speaker: Have any new schem"" 
been adumbrated? U there .. UIJ' 
that the Minister can give. he _ 
give. 

Shri B. S. Murthy: There ..... •. 
number of Bchemes, that II why I am 
.. ylng. because we are tryInr to live 
credit as mueh aB possible. 




